
 38  Matters  under

 राजस्थान  में  हर  साल  मानसून  शुरु  होने

 पर  गरीब  किसानों  को  उनके  खेत  काश्त  करने

 के  लिए  शाट  टर्म  लोन  के  रूप  में  तकावी

 बांदी  जाती  हैं।  यह  तंकावी शार्ट  टर्म  (लोन)

 सूखे के  बाद  के  साल  में  विशेष  रूप  से  बहुत
 बड़ी  मात्रा  में  बर्ट.  हाथ,  थ  ।र.६  साल सूखे

 के  बाद  का  है  लेकिन  इसके  बावजूद  भी  राजस्थान

 सरकार ने  किसानों  को  कोई  तकावी  नहीं दी  ।

 इसका  नतीजा  यह  हुभा  कि  बहुत  से  गरीब

 किसान,  विशेषकर  हरिजन  तथा  आदिवासी

 किसान  अपने  खेत  जोते  बिना  रह  गयें  ।

 इससे  गरीब  किसानों  का  रहित  तो  eat  ही

 लेकिन  अनाज  का  उत्पादन भी  गिरेगा  ।  बत

 से  हरिजन  तथा  आदिवासी  किसानों  ने  भ्र पने

 खेत  काश्त  करने  के  लिए  दस  रो  जाति के  सम्पन्न

 किसानों  को  दे  दिए  हैं  तथा  राजस्थान  सरकार

 को  इस  कार्यवाही  के  कारण  उनकों  झपने  ही

 खतों  में  मजदूर  बनना  पड़ा  है  ।

 (vii)  PoLicy  oF  RAILWAYS  TO  AUCTION
 RAILWAY  PLOIS

 SHRI  NARAYAN  CHOUBEY
 (Midnapore):  Sir,  the  Railway  Minis-
 try  have  adopted  a  new  policy  to
 auction  railwey  plots  ta  give  to  various
 Persons  for  the  purpose  of  business.
 Previously,  the  plots  were  allotted  by
 a  Committee,  and  such  persons  who
 used  to  secure  plots  used  to  pay  rent
 to  the  Railways  on  a  monthly  basis
 Many  common  persons  including  old
 ex-Railwaymen,  sons  of  Railwaymen
 and  poor  shop-kcepers  and  tawkers
 could  secure  some  plots  by  that  policy.
 The  new  policy  will  only  help  the
 tick  to  secure  and  menopelize  railway
 Plots.  The  Minister  of  Railways  must
 immediately  intervene,  so  that  the
 new  policy  js  scrapped.  Otherwise,
 there  will  be  serious  unrest  in  the  rail-
 Way  settlements  arising  out  of  serious
 discontent  Howing  from  the  new  pro-
 Tich  policy  of  the  Railway  Ministry.
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 (viii)  IMMEDIATE  DESPATCH  OF  FOOD-
 GRANTS  TO  FAIMINE  AFFECTED  PARTS
 OF  RAJASTHAN

 थ्री  भोला  भाई  (बस वाड):  उपाध्यक्ष
 शहरों, मैं  नियम  377  के  अन्तर्गत  अविलम्बनीय

 लॉक  महत्व  के  निम्नलिखित विषय  की.  ओर

 वक्तव्य देना  चाहता  हैं  --

 "राजस्थान के  दक्षिणी  भाग के  आदिवासी
 क्षेत्नों  में  वर्षा  नदारद  ।  अकाल  काम  बन्द,
 पुराने  झकाल  में  नये  अकाल  का  प्रवेश  |

 नाज  की  कमी  के  कारण  भ्र ना जों  के  भाव  गगन-

 चुम्बी  शक्कर के  भाव  1  0-1  2  रुपये  प्रतिकिलो,
 मजदूरों  को  दो-दो  माह  से  भुगतान  नगण्य,
 भारतीय  कृषि  निगम  से  कोई  नाज  नहीं  भेजे
 जाने  के  झाकाल  की  भंयकर  स्थिति  भुख  मरी

 से  परिवर्तित हो  रही  है  ।  श्री:  केन्द्रीय स  सका  र
 नाज  की  व्यवस्था  कर  मजदूरों  के  लिये  राज्य
 सरकार  को  निर्देश  दिलायें  !

 (ix)  Purcuase  or  SURPLUS  PADDY  IN
 PUNJAB

 SHR:  P.  RAJAGOPAL  NAIDU
 (Chittoor):  There  are  no  arrange-
 ments  to  buy  the  surplus  paddy  in
 Punjab.  The  FCr  which  is  to  take
 the  responsibility  is  not  deciding  even
 to  purchase  25  per  cent  of  the  surplus
 stocks  in  the  State.  The  State  Gov-
 ernment  is  not  in  a  positicn  to  pur-
 chase  all  the  surpluses.  ।  the
 ensuing  season  it  is  expected  that
 there  will  be  45  lakh  tonnes  of  paddy
 to  be  marketed  yn  the  State.  The
 State  government  is  wnprepared  to
 purchase  because  it  does  not  have  म-
 creased  godown  capacity  and  milling
 capacity  On  par  with  the  increase  in
 production  of  paddy.  In  the  next
 three  years  the  marketable  surplus
 will  be  70  lakh  tonnes.

 Neither  the  state  government  not
 the  Central  Government  are  having
 future  projections  of  preduction  of
 pady  and  storing  and  other  arrange-
 ments  to  be  made  to  mect  the  situa-
 tion.  This  is  creating  difficulty  every
 year  to  the  paddy  producers  who  are-


